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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I
(Brief summary of proceedings)
Wednesday, 09 August 2017 / 18 Shravan 1939 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair stated that he was not allowing any issues to be raised other than those which were
mentioned in the List of Business.

The Chair directed that the replies to the Starred and Unstarred Questions should be submitted to
the Assembly Secretariat by 3:00 PM on the day prior to the day of the sitting for which it was
listed. He warned that in future strict action would be taken against the Departments which
failed to submit the replies within the stipulated time.

The Members from the BJP sought discussion on their notices and disrupted the proceedings.
Pandemonium ensued. Members from the AAP demanded that the BJP members be sent out for
disturbing the proceedings.

Questions: Starred Questions no. 21 to 26 were asked and replied to. Replies to Starred
Questions no. 27 to 40 & Un-Starred Questions no. 64 to 136 (Except 64,65,89,93,115,122,123,
124 & 130) were placed on the table.

Replies to Unstarred Questions 64,65,89,93,115,122,123, 124 & 130 were not received from the
concerned departments.

Special Mention (Rule 280): The following Members raised matters under Rule-280 with
the permission of the Chair:

1. Shri Manoj Kumar 6. Shri Jagdish Pradhan

2. Shri Sukhbir Singh Dalal 7. Shri Avtar Singh Kalkaji
3. Shri Sharad Kumar 8. Shri Vijender Gupta
4. Shri S.K. Bagga 9. Shri Naresh Yadav
5. Shri Anil Kumar Bajpai 10. Ms. Alka Lamba

Introduction of Bills:

Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced ‘“The Delhi Netaji Subhas
University of Technology Bill, 2017 (Bill No.04 of 2017)” with the leave of the House.

Shri Manish Sisodia, Hon’ble Deputy Chief Minister on behalf of Shri Gopal Rai, Minister
of Labour introduced “The Minimum Wages (Delhi) Amendment Bill, 2017 (Bill No.05 of
2017)” with the leave of the House.

Calling Attention (Rule-54):
Shri Jarnail Singh called the attention of the House towards the alleged deficiencies in
implementation of mid-day meal scheme in Schools.
The following Members participated in the discussion:
1. Shri Sahi Ram
2. Shri Manoj Kumar
3. Shri Manjinder Singh Sirsa
Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.

House adjourned for Tea Break.

House reassembled
Hon’ble Speaker in- Chair.
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Sh

ort Duration Discussion (Rule-55):

Shri Sanjeev Jha initiated Short Duration Discussion on “Mohalla Sabhas”.

The following Members participated in the discussion:
1. Shri Rajesh Gupta 7.  Smt. Bandana Kumari
2. Shri Jagdeep Singh 8. Shri Naresh Yadav
3. Shri Rituraj Govind 9. Shri Rajesh Rishi
4. Shri Jarnail Singh 10. Shri Vijender Garg
5. Shri Ajay Dutt 11. Shri Vijender Gupta
6. Shri Som Dutt 12. Shri Somnath Bharti
(6:00 PM : The Chair with the leave of the House, extended the sitting of the House by 30
minutes)
Shri Satyender Jain, Hon’ble Minister of Urban Development replied to the discussion.

The Chair announced the sad demise of Mohd. Tansir Ali, Head Constable of Delhi Police
deputed to the Assembly due to heart attack in the morning while on duty in the Legislative

As

sembly Complex.

The Chair adjourned the House up to 2.00 PM on Thursday, 10 August 2017.

Prasanna Kumar Suryadevara
Secretary
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